CENTRAL ADMINISTRATIVE TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

///4,<
0.A.NO. 1360/2000
wednesday, this the 23rd day of May, 2001
Hon'ble Shri M.P. Singh, Member (Admn)

shri R.N. sharma '
3/0 Late Sh. J.D. Sharmd

/0 45-D, Dilshad Garden,
pocket-A, D 1hi. o
| . Applicant.
(By Advocate: shri A.K.Mahopatro) -
Versus
1. Lt. Governor.
NCT of Delhi
Raj Niwas,
Delhi-5&4.
2. commissioner (Excise)
Govt. of NCT of Delhl
Block-L, vikas Bhawan
New Delhi-2. ‘
. Applicant

(By Advocate: shri Ajay 6upta)
o RDER (ORAL)

The learned counsel for the applicant seeks
withdraw the OA.

The OA 1is dismissed Qs withdrawn.

permission to permission 18 granted.

No costs.

L

(M.P. Singh)

/sunny/ Member (A)



